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JPjc-Statb  Postal  Employees of Hy­

derabad

*1968. ShTl  Kiifllinacharya  J6shi: 
Will the Minister of Communlcatioiifl 
be pleased to state:

(a) how many officials were taken 
over from the Postal and Telecommuni­
cations  services  of the  Hyderabad 
State at the time ô intê r̂ation of the 
services with the Union Government 
in 1950;

(b) whether it is a fact that the new 
grades were not given to the c.t-State 
employees as per conditions laid down 
by the Federal  Financial Integration 
Committee;

(c) how many officers of the former 
Hyderabad services have been  con- 
'flrmed after integration; and

(d) whether any retrenchment  has 
been made or is contemplated in any 
of the services so taken over?

VAt Deputy Minister of Commuiiica- 
tions (Shri Raj Bahadar): (a)  Gazet­
ted, 9 and Non-gazetted, 2,965.

(b) The position is that all the ex­
State staff of the  Hyderabad  State 
taken over by the Indian Posts  and 
Telegraphs Department were given the 
Central Government scales of pay and 
other terms and conditions of service, 
but in the case of the permanent staff 
they were given the option to retain 
the pre-absorption scales of pay  and 
allowances and other  conditions  of 
service.

(c) and (d). Necessary information 
Is being collected and will be laid on 
the Table of the House in due course.

Barter Agreement with  Burma

*1909. Sbri Biiehhlkotalali: (a) Will 
the Minister of Food and AgrictUture
be pleased to state whether it Is a 
fact that the Indian Trade Delegation 
headed by Shri Kidwai recently dis­
cussed with the Burma  Government 
and came to a conclusion about  the 
rice transactions on barter basis?

(b) How many tons of rice will be 
supplied under this sjrstem by Burma?

(c) What  are  the  articles  that 
Burma proposes to take from India?

The Minister of Agriculture  (Dr. 
P. S. Deshmaldi): (a) Yes.

(b) and <c). Under consideration.

Rock-burst in  Champion Reef  Gold 

M ines

*1910. Shri ViiUI Rao: (a) Will the 
Minister o£ Labour be pleased to state 
whether there was a Rock-burst  in 
the Champion Reef Mines, Kolar Gold 
Fields on the 16th April, 1953, killing 
three workers and injuring many?

(b) Did the  Inspector  of  Mines, 
Ooregaum conduct the enquiry?

(c) If not, what are the reasons for 
not doing so?

(d) What is the total number of 
workers in these mines?

(e) What was the total number of 
fatal accidents in the mine during the 
year 1952?

depth of the mine at 
which this accident took place?

ITie  Deputy  Minister of  Labour 
(Shri Abid Ali): (a) There was an ac­
cident *by rock-burst on the 15th April
1953. and not on the 16th April 195.J. 
Three persons were killed  and  one 
person wa.s seriously injured in this 
accident

(b) Yes.

(c) Does not arise.
(d) 4S34

(e) Three.

(f) 8,904 feet below the Field Datum.
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